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Syed T. A Nagshbandi & Os. Petitioner (s)
VERSUS

State of Jammu & Kashmir & Os. Respondent (s)

Date : 31/03/2003 This matter was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE D. M DHARMADHI KARI

For Petitioner(s) M. P.H Parekh, Adv.
for Ms. P.H Parekh & Co., Advs.

For Respondent (s) M. Anis Suhrawardy, Adv.

Upon bei ng nentioned, the Court nade the follow ng

ORDER
........ L.......l.......T.......T.......T.......T.......T..........J
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The matter is adjourned for two weeks.
. SP1

(Neena Ver ma) (S. Mal kani)
Court Master Assi stant Regi strar

Note : This matter is shown in the Daily List for
April 01,2003 in Court No. 7, as Item No. 103.



